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[®T. T. GJ/P/V/14/09/2022/3D]
97 S, R

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 16th January, 2025

S.0. 312(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 4060(E) Dated:19/09/2024 , published in the Gazette of India, Extraordinary, Part |1, Section 3, Sub-section
(i) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule annexed to
the said notification for construction of Toll Plaza Maintenance, management and operation of NH-168G in the stretch
of land from Km. 104.4 to Km. 129.775 (Ground floor , jilla seva sadan , beside godhara shamalaji road) in the district
of ARVALLLI in the state of GUJARAT;

And whereas the substance of the said notification has been published in “The Indian
Express” and “Sandesh” both dated 09-10-2024 under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-168G in the stretch of
land from Km. 104.4 to Km. 129.775 in the district of ARVALLI in the state of GUJIARAT

State: GUJARAT

District: ARVALLI

SI. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

1

6

Taluk: Bh

iloda

Village: Malasa

1

287

Private

Agriculture

0.1652

Chauhan lalsingh
singh himmat Singh,
Chauhan Vishnu
kumari lalsingh,
Chauhan veerbhadur
singh lalsingh,
Chauhan
dimpalkumari lalsingh

288

Private

Agriculture

0.3296

Chauhan
dharmisthaben dileep
singh, Chauhan
veerbhadur singh lal
singh

289

Private

Agriculture

0.1032

Chauhan
dharmisthaben dileep
singh, Chauhan
veerbhadr singh lal
singh

Village: G

hanti

4

282

Government

Gauchar

0.1272

Gauchar
282

Village: Mau (Navalpur)

5

140

Private

Agriculture

0.0279

Palat Lilaben Jelaji,
Palat Babubhai Jela
bhai, Palat Govid bhai
Jela bhai, Palat
Pushpaben Jelabhai,
Palat Savitaben
Deepak bhai, Palat
Manojkumar
Deepakbhai, Palat
Mukesh Deepak bhai,
Palat Jitendra bhai
Deepak bhai, Palat
Sonal ben Deepak
bhai

140

141

Private

Agriculture

0.378

Damor Kankaji
Meghaji, Kharadi
Ditaji Shakaji,
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Kharadi Shakraji
Kuraji, Kharadi Dalji
Veerji, Kharadi
Vaktaji Thavraji,
Kharadi Jai Prakash
Dharmaji, Kharadi
Chunnilal Thavraji,
Kharadi Surji
Thavraji, Kharadi
Navjibhai Dhanjibhai,
Kharadi Maljibhai
Dhanjibhai, Kharadi
Prabhudas Dhanjibhai,
Kharadi Urmilaben
Harshadbhai Widhwa,
Kharadi Sudhaben
Harshadbhai, Kharadi
Parulben Harshad
Bhai, Kharadi
Anilbhai Harshadbhai,
Kharadi Mukeshbhai
Harshad Bhai,Kharadi
Francis Harshadbhai,
Kharadi Bachubain
Surpalbhai of Wife,
Kharadi Sanjay
Kumar Surpalbhai,
Kharadi Profina ben
Surpalbhai, Kharadi
Nishaben Surpalbhai,
Kharadi Priyankaben
Surpalbhai, Kharadi
Sharmisthaben
Surpalbhai, Kharadi
Amit Kumar
Surpalbhai, Kharadi
Kokilaben Ashokbhai,
Kharadi Bonaben
Ashokbhai, Kharadi
Gaurav Ashokbhai,
Kharadi Anand
Ashokbhai

141

7 142

Private

Agriculture

0.3776

Ninama Satyaprabha
Ramjibhai, Ninama
Atulbhai Ramjibhai,
Ninama Kirtiben
Bharatbhai, Ninama
Pulkitkumar
Bharatkumar, Ninama
Jayajinendra
Bharatkumar Minor

8 143

Private

Agriculture

0.6118

Damor Somaji
Kehwaji, Damor
Sanchiben Somabhai,
Damor Kamlesh
Kumar Somabhai,
Damor Madhuben
Somabhai, Damor
Prakash Kumar
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Somabhai, Damor
Manishkumar
Somabhai, Damor
Laxmiben Somabhai

144

Private

Agriculture

0.2847

Bodat Salubhai
Sanjabhai, Bodat
Manjulaben Salubhai,
Bodat Kailashen
Salubhai, Bodat
Gitaben Salubhai,
Bodat Sonalben
Salubhai, Bodat
Ganeshbhai Salubhai

10

152

Private

Non Agriculture

0.0022

Goverment

Village: Bhiloda (CT)

11

1000

Private

Agriculture

0.3592

Mothlia Jaswantbhai
Ramji bhai

12

1001

Private

Agriculture

0.6313

Mothlia Jaswantbhai
Ramiji bhai

13

1005

Private

Agriculture

0.1964

Mothlia Jayakumar
Jaswant bhai

14

288

Government

River

0.1668

Goverment river

15

358

Private

Non Agriculture

0.0574

Madhubhai
Mankambhai Patel,
Karanavat
Narotambhai
Hirabhai, Karanavat
Yogeshabhai Hirabhai

16

Government

River

0.8187

Goverment river

17

627

Government

Road

0.0587

Goverment

18

632

Private

Agriculture

0.1473

Patel Bhavjibhai
Muljibhai, Patel
Menaben Bhavjibhai
ki. Wife, Patel
Kaushikkumar
Bhavjibhai, Patel
Narendra Kumar
Bhavjibhai

19

634

Private

Agriculture

0.3077

Patel Bhavjibhai
Muljibhai, Patel
Menaben Bhavjibhai
ki. Wife, Patel
Kaushikkumar
Bhavjibhai, Patel
Narendra Kumar
Bhavjibhai

20

635

Private

Agriculture

0.3008

Patel Bhavjibhai
Muljibhai, Patel
Menaben Bhavjibhai
ki. Wife, Patel
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Kaushikkumar
Bhavjibhai, Patel
Narendra Kumar
Bhavjibhai

21

636

Private

Agriculture

0.0679

Patel Bhavjibhai
Muljibhai, Patel
Menaben Bhavijibhai
ki. Wife, Patel
Kaushikkumar
Bhavjibhai, Patel
Narendra Kumar
Bhavjibhai

22

638

Private

Agriculture

0.1739

Patel Madhubhai
Mankambhai, Patel
Prabhubhai
Mankambhai

23

639

Private

Agriculture

0.5046

Bharada Urvishkumar
Mahendrabhai,
Bharada
Chandrashkumar
Mahendrabhai

24

640

Private

Agriculture

0.0953

Bharada Urvishkumar
Mahendrabhai,
Bharada
Chandrashkumar
Mahendrabhai

25

642

Private

Non Agriculture

0.071

Bharada Urvishkumar
Mahendrabhai,
Bharada
Chandrashkumar
Mahendrabhai

26

643

Private

Non Agriculture

0.1291

Bharada Urvishkumar
Mahendrabhai,
Bharada
Chandrashkumar
Mahendrabhai

27

644

Private

Non Agriculture

0.2111

Chauhan Lalsingh
Himantsingh

28

646

Private

Non Agriculture

0.2342

Patel Mahendrabhai
Ramjibhai , Prajapati
Dineshbhai Ramjibhai

29

648

Private

Agriculture

0.1143

Trivedi Jayeshbhai
Devshankar, Trivedi
Gauriben Devshankar
wife

30

649

Private

Agriculture

0.0554

Trivedi Gitaben
Chimanlal ki vidhya
Wife, Trivedi Ajay
Kumar Chimanlal ,
Trivedi Kamlesh
Kumar Chimanlal ,
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31

649/1

Private

Non Agriculture

0.0307

Trivedi Gitaben
Chimanlal Wife,
Trivedi Ajay Kumar
Chimanlal, Trivedi
Harshaben Chimanlal
, Trivedi Kamlesh
Kumar Chimanlal,
Trivedi Niruben
Chimanlal, Trivedi
Paruben Chimanlal

32

701

Private

Agriculture

0.4427

Tailor Arvindbhai
Virchandbhai , Tailor
Jashodaben Wife of
Arvindlal , Tailor
Bhaveshkumar
Arvindlal , Tailor
Manish Kumar
Arvindlal , Tailor
Devendra Kumar
Aravindlal

33

702/1

Private

Non Agriculture

0.0864

Bharada Urvishkumar
Mahendrabhai,
Bharada
Chandrashkumar
Mahendrabhai

34

778

Private

Agriculture

0.3676

Patel Narayanbhai
Nathabhai, Patel
Lovejibhai Nathabhai
, Patel Laxmiben
Navjibhai, Patel
Pinakinbhai Navjibhai
, Patel Rohitbhai
Navjibhai , Patel
Yogeshkumar
Navjibhai Patel
Laxmiben wife of
Lovejibhai , Patel
Tushar Lovejibhai ,
Patel Bhargavi
Lovejibhai , Patel
Hiraben wife of
Narayanbhai, Patel
Jayaben Narayanbhai,
Patel Kanubhai
Narayanbhai , Patel
Sangitaben
Narayanbhai, Patel
Kalpanaben
Narayanbhai

35

783

Private

Agriculture

0.0118

Pandaya Ramanlal
Manilal, Pandya Shiv
shankar Manilal ,
Pandaya Amritlal
Mathur das, Pandaya
Iswarlal Somnath,
Munniben (Tulsiben)
Mohanlal Bhawani

shankar widow Aurat,
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Kanubhai Mohanlal,
Ramesh Chandra
Mohanlal

36

784

Private

Agriculture

0.0375

Patel Shantaben Wife
of Rambhai , Patel
Chirag Rambhai ,
Patel Hitesh Rambhai

37

785

Private

Agriculture

0.0635

Patel Shantaben Wife
of Rambhai , Patel
Chirag Rambhai ,
Patel Hitesh Rambhai

38

787

Private

Agriculture

0.2368

Patel Shantaben Wife
of Rambhai , Patel
Chirag Rambhai ,
Patel Hitesh Rambhai

39

788

Private

Agriculture

0.2513

Patel Shantaben Wife
of Rambhai , Patel
Chirag Rambhai ,
Patel Hitesh Rambhai

40

789

Private

Agriculture

0.6675

Patel Shantaben Wife
of Rambhai

41

790

Private

Agriculture

0.3789

Bamania Mohanbhai
Kachrabhai , Bamania
Chandubhai
Kachrabhai,
Bamaniya Iswarbhai
Kachrabhai , Bamania
Rekhaben Maganbhai
, Bamania Kailasben
Mukeshbhai, Bamania
Rutvik Mukesh bhai,
Bamania Kodiben
Dhulabhai, Bamania
ramilaben Dhulabhai,
Bamania savitaben
Dhulabhai, Bamania
bhavanaben
Dhulabhai, Bamania
rajubhai Dhulabhai,
tarara minaben
shamalbhai, tarara
rakeshabhai
shamalbhai, tarara
devalben shamalbhai

42

791

Private

Agriculture

0.0094

Patel Jitendrabhai
Chhaganbhai , Patel
Narayanbhai
Chhaganbhai , Patel
Manubhai Chhagan
bhai

43

795

Private

Agriculture

0.258

Patel Waliben Navji
Bhai Patel Kachrabhai
Loveji Bhai , Patel
Leelaben Navjibhali,
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Patel Narayanbhai
Navjibhai, Patel
Praveenbhai
Navjibhai

44

796

Private

Agriculture

0.1032

Patel Waliben Naviji
Bhai Patel Kachrabhai
Loveji Bhai , Patel
Leelaben Navjibhali,
Patel Narayanbhai
Navjibhai, Patel
Praveenbhai
Navjibhai

45

797

Private

Agriculture

0.2157

Patel Jitendrabhai
Chhaganbhai , Patel
Narayanbhai
Chhaganbhai , Patel
Manubhai
Chhaganbhai

46

798

Private

Agriculture

0.0331

Patel Waliben Naviji
Bhai Patel Kachrabhai
Loveji Bhai , Patel
Leelaben Navjibhali,
Patel Narayanbhai
Navjibhai, Patel
Praveenbhai
Navjibhai

47

825

Private

Agriculture

0.0024

Pandya Maganbhai
Jenthabhai Garo
Laduben Jethabhai
Pandya Alakhiben
Wife of Maganbhai
Pandya Arvidbhai
Maganbhai Pandaya
Seemaben Maganbhai
Pandya Amit Kumar
Maganbhai

48

826

Private

Agriculture

0.6073

Pandya Manjulaben
Bhawanbhai , Pandya
Kankuben
Bhawanbhai, Pandya
Iswarbhai
Bhawanbhai, Pandya
Girishkumar
Bhawanbhai, Pandya
Arunabehan
Bhawanbhai, Pandya
Ritabhain
Bhawanbhai, Pandya
Indirabehan
Bhawanbhai, Pandya
Gangaben wife of
Mangabhai, Pandya
Jashibehan
Mangabhai, Pandya
Shardabhain
Mangabhai, Pandya
Dinubhai Mangabhai,
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Pandya Amartbhai
Mangabhai, Pandya
Kailashben
Mangabhai, Pandya
Lilaben Revabhai,
Pandya Jashubhai
Revabhai, Pandya
Vijayaben Revabhai,
Pandya Kirankant
wife of Revabhali,
Pandya Madhuben
Dinubhai, Pandya
Vandanaben
Dinubhai, Pandya
Hiralben Dinubhai,
Pandya Rakesh
Kumar Dinubhai,
Pandya Madhuben
Dinubhai, Pandya
Ramanbhai Dalabhai,
Pandya Khemiben
Dalabhai,Pandya
Hasmukhbhai
Ramabhai, Pandya
Maheshbhai
Ramabhai,Pandya
Jayaben Rambhai,
Pandya Nareshbhai
Ramabhai,Pandya
Savitaben
Shankarbhai, Pandya
jitendrakumar
Shankarbhai, Pandya
Prakashbhai
Shankarbhai, Pandaya
Dhuliben
Ramanbhai,Pandya
Shaileshkumar
Ramanbhai, Pandya
Bhaveshkumar
Ramanbhai, Pandya
Hemlattaben
Ramanbhai, Pandya
Kewal Ramanbhai
minors guardian
Ramanbhai Dalabhai

49

827

Private

Agriculture

0.0209

bamaniya lakhu ben
khuma ji, bamaniya
makna bhai khuma ji,
bamaniya mangu bain
khuma ji, bamaniya
rama bhai khuma ji,
bamaniya kokila bain
khuma ji, bamaniya
babu bhai khuma ji,
Tarar bba bhai
heerabhai, Tarar nanji
bhai heerabhai, Tarar
ganga bain heerabhai,
Tarar Shanta bain
heerabhai, Parmar
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ramesh bhai jivaji,
Parmar balvant bhai
jivaji

50

833

Private

Agriculture

0.8464

Vanakar Jethabhai
Mulabhai, Vanakar
Punjiben Mulabhai,
Vanakar Kankuben
Mulabhai, Vanakar
Kacharabhai
Dhulabhai, Vanakar
Khemabhai Jethabhai,
Vanakar Rupaben
Amrabhai Wife of
Vanakar Kantibhai
Amrabhai Vanakar
Jashubhai Amrabhai
Vanakar Dinubhai
Amrabhai Vanakar
Madhuben Nathabhai
Vanakar Kanubhai
Amrabhai Vanakar
Ramilaben Amrabhai
Vanakar Rambiben
Kachrabhai VVanakar
Manjulaben
Kachrabhai VVanakar
Jayantibhai Mulabhai
Vanakar Heeraben
Ramanbhai Wife of
Vanakar Seemaben
Ramanbhai Vanakar
Atulbhai Ramanbhai
Vanakar Mukeshbhai
Ramanbhai Wife of
Vanakar Savitabehan
Motibhai VVanakar
Manishabehan
Motibhai (guardian of
the minor VVanakar
Savitabehan Vanakar
Vijaykumar Motibhai
(guardian of minor
Vanakar Savita
Behan), Vanakar
Shantaben Valabhai
Vanakar Hansaben
Ramjibhai Rathore
(Vanakar)
Grijeshkumar
Ramjibhai Rathore
(Vanakar) Meenaben
Ajitkumar Rathore
(Vanakar) Swara
Ajitkumar Rathore
(Vanakar) Samarth
Ajitkumar

51

843

Private

Agriculture

0.2795

Trivedi Jatinbhai
Kanubhai, Trivedi
Malav Jatin, Trivedi

Niva Jatin S. Vali as
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Trivedi Jatinbhai
Kanubhai

52 844

Private

Agriculture

0.1774

Trivedi Bhanuben
Kanubhai, Trivedi
Jatin Kanuprasad,
Trivedi Hetal
Kanuprasad, Trivedi
Bhumika Kanuprasad,
Trivedi Malav Jatin,
Trivedi Niva Jatin S.
Vali as Trivedi
Jatinbhai Kanubhai

53 845

Private

Agriculture

0.1517

Trivedi rashmin
Kumar Ramesh Bhai

54 846

Private

Agriculture

0.1629

Trivedi Bhavin Kumar
Ramesh Bhai

55 847

Private

Agriculture

0.1334

Trivedi Ramesh
Chandra Mohanlal ,
Trivedi Ushaben
Rameshchandra

56 932

Private

Agriculture

0.2096

Patel Mokambhai
Becharbhai, Patel
Waliben Mokambhai ,
Patel Hansaben
Mokambbhai , Patel
Saraswatiben
Mokambbhai, Patel
Ashwinbhai
Mokambbhai, Patel
Bhavnaben
Mokambbhai, Patel
Jyothikaben
Mokambhai

57 936

Private

Agriculture

0.5395

Bamaniya Amrutbhai
Navjibhai, Bamaniya
Babuben Navjibhai,
Bamaniya Hansaben
Navjibhai, Bamaniya
Shardaben Navjibhai,
Bamaniya Tulsiben
Navjibhai

58 937

Private

Agriculture

0.0014

Bamaniya Jethabhai
Panabhai, Bamaniya
Kannabhai Panabhai

59 944

Private

Non Agriculture

0.9513

Upadhyay Sanjay
Kumar Chandulal

60 959

Private

Agriculture

0.64

Upadhyay Sanjay
Kumar Chandulal

61 962

Private

Non Agriculture

0.426

Rawal Mamtaben
dakshesh kumar
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62

965

Private

Agriculture

0.0565

Patel Punja bhai
Dayarjibhai

63

966

Private

Agriculture

0.0135

Rawal Mamtaben
DaxesBhai

64

968

Private

Agriculture

0.595

Gandhi Amritlal
Panachand, Gandhi
Kantilal Panachand,
Gandhi Babulal
Panachand, Gandhi
Santokben Panachand,
Versus Gandhis wife
Shantaben Manilal,
Gandhi Kalpanaben
Manilal, Gandhi
Prafullaben Manilal,
Gandhi Kashmiraben
Manilal, Gandhi
Dhimantkumar
Manilal, Gandhi
Gunamalaben
Babulal, Gandhi
Anand Kumar
Manilal, Gandhi
Shwetalben Babulal,
Gandhi Riyaben
Babulal, Gandhi
Yashaben Babulal,
Gandhi Harshilkumar
Babulal, Gandhi
Pushpaben Kantilal,
Gandhi Dinaben
Kantilal, Gandhi
Jijnaben Kantilal,
Gandhi Komalben
Kantilal, Gandhi
Kaushalben Kantilal,
Gandhi Pranav Kumar
Amritlal, Gandhi
Rajankumar Amritlal

65

969

Private

Agriculture

0.0113

Rawal Madhuben
Vasantlal

66

972

Private

Agriculture

0.179

Patel Pathubhai
Dayarjibhai, Patel
Dahiben wifeof
Pathubhai, Patel
Vikeshkumar
Pathubhai, Patel
Bhumikaben
Pathubhai, Patel
Jayshriben Pathubhai

67

974

Private

Agriculture

0.5953

Rawal Madhuben
Vasantlal, Rawal
Mamtaben Daksesh
Kumar

68

976

Private

Agriculture

0.2702

Patel Ramjibhai
Narjibhai
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69 977 Private Non Agriculture 0.4189||Rawal Madhuben
Vasantlal
70 982 Private Agriculture 0.2185||Patel Natwarbhai

Dayarjibhai, Patel
Taraben Natwarbhai,
Patel Dipikaben
Natwarbhai
Chaudhary,
Meenakshiben
Natwarbhai
Chaudhary,
Gaurangkumar
Natwarbhai

71 993 Private Agriculture 0.2118||Patel Ghanshyambhai
Ranchodbhai, Patel
Kanubhai
Ranchodbhai, Patel
Sureshbhai
Ranchodbhai

72 995 Private Non Agriculture 0.6307||Kalal Shankar lal
Devji bhai, Luhar
Panchal Krishna lal
Chuni lal, Patel
Dipaben Kanti bhai,
Kalal Kuriben Punjaji,
Patel Kalal wife of
Vasantiben Babulal,
Patel Kalal Vidya ben
Babulal

73 997 Private Agriculture 0.1444||Patel Bhvji Dalabhai ,
Patel Savjibhai
Nathabhai,

74 998 Private Agriculture 0.4119|[Patel Ghanshyambhai
Ranchodbhai, Patel
Kanubhai
Ranchodbhai, Patel
Sureshbhai
Ranchodbhai

75 999 Government Padtar 0.4173||Goverment padtar

Total 19.6266
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